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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 29.06.2021 (TUESDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM 
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.      Comp. App. (AT) 

No. 213-214 of 

2020 

 

 

Apurba Kumar Sarma & Ors. 

Vs. 

Complete Medical Care & Research 

Institute Pvt. Ltd. & Ors. 

 

Manish Goswami Patita Paban-R2. R3  

to R6 

Abhijeet Sinha 

Neeraj Gupta-R2, R6 

Saikat Sarkar 

Biman Debnath 

2.  Comp. App. (AT) 

No. 62 of 2021 

 

 

Housing Development & Infrastructure 

Ltd. 

Vs. 

Rahul Sahasrabuddhe & Ors. 

 
 

Meghna Rao Prachi Wazalwar 

Swetab Kumar-R1 

J.S. Kini 

Suresh Dubey 

Sapna Krishnappa 

 

 

For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 849 of 

2020 

 

 

Mohan Gems & Jewels Pvt. Ltd. 

Through its Liquidator, 

Debashish Nanda 

Vs. 

Vijay Verma & Anr. 
 

 

 

 

Niharika sharma  Abhishek Parmar-R1 

Vikas Mehta-R2 

Apoorv Khator 

4.  Comp. App. (AT) 

(Ins) No. 1089 of 

2020 & I.A. No. 

954 of 2021 

 

Siemens Ltd. 

Vs. 

Meenakshi Energy Ltd. 

Through its Resolution Professional & 

Ors. 
 

 

Sameer Jain  Yohaann 

Limathwalla 

Sumant Batra-R1, R2 

Divyam Agarwal 

Sharique Hussain-R3 

Anand Varma-R5 

Ravi Bankar 

Devarakonda-RP 

5.  Comp. App. (AT) 

(Ins) No. 335 of 

2021 

 

UCO Bank 

Vs. 

Sudip Bhattacharya, 

Resolution Professional of Reliance 

Naval & Engineering Ltd. 
 
 

Pawan Bhushan Dhrupad Vaghan-RP 

Navin Pahwa-R1 

Arpana Pandit 

  

  For Hearing 

6.  Competition App. 

(AT) No. 11 of 

2020 

 

Textile Consumers Foundation 

Vs. 

Competition Commission of India & 

Anr. 
 

With 

M M Sharma Samar Bansal-R1 

Nisha Kaur Uberoi-

R2 
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7.  Competition App. 

(AT) No. 13 of 

2020 & I.A. No. 

36, 44 & 47 of 

2020 & 1121 of 

2021 

 

Grasim Industries Ltd. 

Vs. 

Competition Commission of India & 

Anr. 

 
 

Nisha Kaur Uberoi  Bulbuli Richong-R1 

M. M. Sharma-R2 

 

 

 

 

  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar       

http://www.nclat.nic.in/

